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Gujarat Water Supply and
Sewarage Board
Short E-Tender Notice No.08 of
Year-2024-25

E-Tender iD No. : 98509
Online Tender through E-Tendenng are invited for the Above
E-Tender ID Sarasadi{Vachhala dungar) Regional Water
Supply Scheme in 05 Morin M and R and vomp esive
Operation, and Taluka- dena For
the Amounting Rs. 39.06 Lakh, by Executive Engineer, PH,
Works Division, GWSSB. Lunawada, District-Mahisagar-
389230. Mo no; 9978406620 (1) Eligibility: - As Per Tender
Documents & Online Tender Notice. (2) Last Date of submis-
sion of Tender Document: 30/08/2024 (upto 18:00 hrs), Further
details can be available trom website,
http://gwssb.nprocure.com. For further more Tender informa-
tion contact to SE. P Godhra & E.E., RH.W.Dn.
Lunawada,
Note: - For any probler of r_ral area water supply please con-

tact GWSSB help line No- 1916, (INF/Godhra/311/2024)
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NOTICE is hereby given that below mentioned Share Certificates are reported lost/

Adani Enterprises Limited

“Teder Enqury N, 11 USIM.KBMIC-TTTO&SLG AT PRR2S joated: 16082024
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CRTP-68724]

Statue of Unity Area
Development and Tourism
Governance Authority
Waork under the Chiet Executive Officer. SOUADTGA, Ekta Nagar.
TENDER NOTICE No. 10 of 2024
Tender 10 Ko, 95467
(i) Name of Work - Supply, Installation, Testing and Commissioning with
3 (three) years Maintenance of PA System at vaious localions around
Statue of Unity. Eta Nagar, Gujarat.
(i} Estimated Cast- 59,8,384.00 (Excluding G§
) ate & time of online tender submissior
18.00 firs.
For further please visit websile hitps//tender.nprocure.com
INF/Narmada/186/2024-25

transactions with cor
assoclations of Individuals
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" GUIARAT URIA VIKAS NIGAM LIMITED

CIN U401096J2004S6C045195
150 8001:2015 Cerlified Company
Sardar Patel Vidyut Bhavan, Racecourse, Vadodara 390007
PBX: (0155) 23\0581—06. www.guvnl.com

Ll 5 ;

GUVNL xssues veques1 for selech:n for procwe"\e' L of power from 500 MW Solar AV projects to be set
up / under construction / already commissioned projects anywhere in India with Greenshoe option of
+ additional capacity up to 500 MW without energy storage (GUVNL Phase-XXV) trrough RIS No. GUVNL
/ 500 MW / Solar [Phasn XXV) dated 20.08.2024. For tender documents, plezse visit the website
and www.guvnl.com, The last date of bid submission is 17,09.2024.

- wwwbharat-
- Date: 21/08/2024 General Manager (RE)

entral University of Punjab

Established vide Act No. 25 (2009) of Parliament
NAAC Aceredited A+ Grade University
ed among top 100 Universities of India in NIRF Rankings consceutively
for the last Siv Years; 83" Rank in NIRF 2024 (University Category)

Fea

Advt. No: CUPB/AdWt./24-25/04 Dated: 20/08/2024
Notice for Admissions in Certificate/PG Diploma Courses-2024

Name of Certificate | No.of Distinctive Nos. LF.
Shareholder Na. Shares No.
Bhavnaben Jigishbhai 50332 1000 From 14200001 to 010332
Doshi 14201000 (Both inclusive)
Mitaben Bhadreshbhai 50334 1000 From 14203001 to 010334
Doshi 14204000 (Both inciusive)

Any person who has claim/interest in the said Equity Shares and having any objection to
the issue of Duplicate Share Certificates in lieu of the above may write to the Company
with supporting documents within 4 days of publication or failing which the Company
shall proceed toissue Duplicate Share Certificate inlieu of the same.

For Adani Enterprises Limited

Jatin Jalundhwala

Place: Ahmedabad* Company Secretary &
Date: 20.08 202« Joint President (Legal)

Registered Office: Adani u:rpc ate Hous Snanngtam Nr. Valshno Devi Gire le,
5. 6. Highway. Khodiyar, Anmedabad - 382421, Gujaiat, India | Phone No.: +6179-26565555
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Fax No.: +91-73.25555500 | Website: www.adanienterprises.com | CIN: L51100GJ1993PLC019067
CENTRE OF PLASMA PHYSICS-INSTITUTE FOR PLASMA RFSEAR(,H i\\ 4
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An Aided |nstitute of Dept. of Atomic Energy, C

ATSTET, WA 782 402, 3T, WITA, Nazirakhat
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Walk-in-Interview will be conducted for the recruitment of 01 (one) post of Project

Scientific Officer on a purely contractual basis, to be posted at CPP-IPR. Details of
the post, interview date, and requisite eligibility criteria for the post are depicted in
the following table. Interested candidates may appear before a selection committee
at CPP-IPR, along with all requl ite documems in support of the eligibility criteria.

Online applications are invited from the eligible candidates for ad to the
following Certificate/PG Diploma Courses for the Academic Session 2024-25,

Course Jointly Offered by Central University of Punjob and
Allindig Institute of Medical Sciences (AlIMS), Bathinda
PG Diploma in
‘Al in Digital Imaging and Health Care Data’

ifaren e, Witsfi i A SEERT 307y & faaTor ¥ fox Huar dear W

FFATEE hittp://www.cpplpr. res.in ﬁ\iﬁi
For detalls [} T and general
information, pleasa visitInstitute’s website http://www.cpplpr.res.in.
s #z Prvs
Sd/- Acting Centre Director

Course Jointly Offered by Central University of Punjob and
M.R.S. Punjab Technical University, Bothinda
PG Diploma in
‘Intellectual Property Rights’
Courses Offered exciusively by Centrol University of Punjab
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PG Diploma in Hindi Translation Certificate Programme in French

Diploma in Vedic Mathematics Certificate Programme in Punjabi
Translauon

ficate ngramm‘= in Neural

PG Diploma in Data Scienc
tnformallcs

Reg No.: IBBUPA-001 1P-POISST/2017-201841578
AFA valid Til 30.06.2025
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AuSom Enterprise Limited

CIN ; L67190GJ1984PLCO06746
Regd. Office. 11-8, New Ahmedabad Industrial Estate, Sarkhej-Bavia foad,
Village - Moraiya -382 213 Dist.- Ahmedabad.
Corporate Office: 506, ‘Swagat. Near Lal Bungalow, C.G. Road, Ahmedabad - 380006.
Phone: (076) 2642 14221463 Fax: (079) 2656 0898
E-mail: ausom.sel @ gmail.com Website: www. ausom.in

NOTICE TO THE MEMBERS FOR 40° NNUAL GENERAL MEETIN

Doar Membar(s),

Notice is hereby given that the Fortisth (40™) Annuzl General Mesting PAGM") of the cwuny (40"
AGM") will be convenod on Friday, 27° September, 2024 at 01:00 pum. (IST) thre Vmo
Gonterencing ("VC") / Other Audio Visual Means ("OAVM ) facility in compliance with the

visions of the Companies Act, 2013 (*the Act'} and Rulas framed thereunder and the SEBI (leng
Obligations and Disclosure Requirements) Regulation, 2015 [Listing Regulation”) as amaended form
time to time, read with General Circular Nos. 14/2020 dated April 8, 2020, 17/2020 dated April 13, 2020,
No. 20 dated May S, 2020, 33/2020 dated September 28, 2020, 39/2020 daled December 31, 2020,
02/2021 daled January 15, 2021, 21/2021 dated December 14, 2021, 02/2022 dated May 5, 2022,
10/2022 dated December 28, 2022 and 09/2023 dated Seplamber 25, 2023 raspactively (collactivaly
rofoired to 88 “MCA Glroulars”) and Securitios snd Exchengo Board of Jndia vide Crcular No.
SEBUHO/GFDICMD1/CIR/P/2020/79 datod May 12. 2020, Circular No. SEBVHO/CFD/CMD2/CIRIP/
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POWER GRID CORPORATION OF INDIA LIMITED
(A Govemmer: of India Enterptise)
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1581 Theser
Membys Starsian,

2021/11 dated y 15, 2021, Cirgular No. SEBIHO/CFDICMOZICIR/PI2022/62 dated May 13, 2022,
Circudar No. SEBIHO/CFOVPoD-2/P/CIR/2023/4 dated January 05, 2023 and SEBIHO/CFD-PoD-
2/P/CIR/2023/167 dated Octobar 7, 2023 issued by the Securities and Exchange Board of India (‘SEBI"),

{herainatter collectively raterred to as “the Circulars”) without the physical prasence of tha Membors at a

cominon venue. 1o ransact the business set out in the Notice calling the 40 AGM.

The Nolice of tha 40° AGM and the Annual Report for the financial year 2023-2024 including the

Financial Statements for the year ended 311 Masch, 2024 (‘Annual Report”) will be sent only by email to

all those Mombers, whose omail addrosses are registered/updated with the Company o with their

respective Depository Participant ("Dapository”) in accordanca with the MCA Girculars and the SEBI

Girculars. Members can join and participate in the 40° AGM through VC/OAVM facility only. The

instructions for joining the 40" AGM and the mannicr of participation in the remole electronic voting o

casting vote thiough the e-voting sysiem during the 40° AGM we provided in the Notice of the 40+ AGM,

Membors participating through the VC/OAVM facility shall be counted for the purpose of reckoning the

quotum under Seciion 103 of the Companies Act, 2013. Members may note that the Notice of the 40°

AGM and the Annual Raport will alsa be available on the website of tha Gompany at www.ausomin and

the wbsites of BSE: Limitad and National Stock Exchange of ndia Limited e.at waw bsaindia.com end

1 respeclively and website of Central Depository Services (India) Limited at
w@_\ﬂﬂ_ﬂm om an agency appointad for conducting remote a-voling, @ voting during the AGM.

Member holding shares in dematerielized mode. physical mode and Members who have not registered

their emall address will ba abla to cast their vole slectronically on the businesses as sel forth in the

Notice of the AGM either remotaly (during remota e-voting period) or during the AGM as per the manner

provided in the Notice 1o Members.

Manner of regstedng/updating (1). Email addresses in order to facilitate the Company to serve the

documents through tha electronic mode and (2). Bank Accounts delails for receiving dividends diractly

in hank acoounts

Members holding shares in physical mode, who have not registared / updated their emall addiesses
/Rank Account details with tha Company by contacting our Registrar and Share Transfer Agant M/s.
Link Intime India Privale Limted at Email: ahn by quoting their Folio
Number and altaching a self-attested copy of PAN, Aadhaar Card and cancelled cheque leaf and
other onmmw\ls along with Form ISR- 1. The said form is avallable on fne wabsite of the Gompany
at wy

Members hcldmg shares in dematerialized made, Who have not registered / updated their email
addresses / Bank Account Details with ther Deposttary Participants, are requested 1o register /
update the sarme with the Devository Participants with whom they maintain their demat accounts.

I. Alterratively, Members can update their e-mad address. Mobile No., PAN and Bank Accounts Details

along with Form ISR-1 on the web ling given below: ahmedabad@linkintime.coin

Manner of casting vote(s) through e-voling

L Members will have an opportunity 1o cast their votes on the business as set out in the notice of the
40" AGM through elacionic voling sysiam ("e-voling?).

il. The Manner of voting remotely (*remote e-voling) by mermbers holding shares in dematerilised mode,
physical mode and for members who have not registered theit email address has baen provided in
the notice of the AGM.

i, The faciity of e-voling through electronic voting sysiem will also be made available at the AGM. Only
mac.q shareholders who are present in the AGM through VG/OAVM tacilty and who have not cast

heir vota on the resolutions through remole e-vating and are otherwisa not barred from doing €0,

shall be aligible 10 vole through e-voting system available during the AGM.

6 Members who havs nol registered / updated thewr email addressas with Company / thelr Depository
Participants or tho mombars who have ot received Annual Roporl. AGM Notice and voling instructions
are raquested 10 visit www.ausam.in and click on Investor Relations Tab - “Email registration” and follow
the pracess as trenfioned therein to receive the Anbual Heport, AGM Nolice and E-Voling instiuctions.

Members ar requasiod to carefully read all the notes so! out in tha notice of the 40° AGM datad 08/08/2024

and in particular instructions for jolning the AGM, manner of castng vote through remote e-voting or @-vot-

1ng during the process of AGM, The voling lnstruction shall also be provided in the Notice of AGM and will
ba uploaded on the Company website www.ausorm.in and wabsite of tha CDSL. at www.evolingindia.com.

The above Infoi maton i being issbud for the information and benefit of all the Members of the Company

and is in comphiance with MCA Circulars and the SEB] Circulas
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For AuSom Enterprise Limited
Ravikumar Pasi
Company Secretary

Date : 20" August, 074
Place: Ahmedabad
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